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 PAPERS  LAID  ON  THE  TABLE

 Nore  or  PuBLIcITy  IN  CONNECTION
 WITH  CHINESE  AGGRESSION

 The  Minister  of  Information  and
 Broadcasting  (Shri  छे.  Gopala  Reddi):
 Sir,  I  beg  to  lay  on  the  Table  a  note
 on  publicity  in  connection  with
 Chinese  aggression.  [Placed  in  Lib-
 rary.  See  No.  LT-573/62].
 ANNUAL  Report  oF  Heavy  ELeTTRICALS
 ‘Lr.  anp  GOVERNMENT  REVIEW  THERE-

 oN
 The  Minister  of  Stee]  and  Heavy  In-

 du3'tias  (Shri  C.  Subramaniam):  I
 beg  to  lay  on  the  Table  a  copy  each
 of  the  following  papers:—-

 (i)  Annual  Report  of  the  Heavy
 Electricals  (India)  Limited,
 Bhopal  for  the  year  1960-61
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  ang  Auditor
 General  thereon,  under  sub-
 section  (1)  of  section  619A  of
 the  Companies  Act,  1956.

 (ii)  Review  by  the  Government
 on  the  working  of  the  above
 Company.
 [Placeq  in  Library.  See  No.
 LT-589/62).

 WooLien  TEXTILES  (PRODUCTION  AND
 DIsTRIguTION)  CONTROL  ORDER

 The  Minister  of  International  Trade
 im  the  Ministry  of  Commerce  and  In-
 dustry  (Shri  Manubhaj  Shah);  I  beg
 to  lay  on  the  Table  a  copy  each  of  the
 following  papers:—

 (i)  The  Woollen  Textiles  (Pro-
 duction  and  Distribution  Con-
 trol)  Order,  1962  published  in
 Notification  Ne.  50  3425
 dated  the  13th  November,
 1962,  under  sub-section  (6)  of
 section  3  of  the  Essential
 Commodities  Act,  1955,  [Plac-
 ed  in  Library.  See  No,  LT-
 590/62].

 (ii)  Administrative  Report  of  the
 Tea  Board  for  the  year  1960-

 61.  [Placed  in  Library.  See
 No.  LT-586)/62).

 ANNUAL  Report  oF  HInpUsTAN  AnTIO-
 tices  LTp  ETC

 The  Minister  of  Industry  in  the
 Ministry  of  Commerce  and  Industry
 (Shri  Kanungo):  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following
 paper::

 (i)  (a)  Annual  Report  of  the
 Hindustan  Antibiotics  Limited,
 Pimpri—Poonu,  for  the  year
 1961-62  along  with  the  Audit-
 ed  Accounts  and  the  com-
 ments  of  the  Comptroller  and
 Auditor  General  thereon,
 under  sub-section  (1)  of  sec-
 tion  619A  of  the  Companies
 Act,  ‘1956.

 (b  )  Review  by  the  Government
 on  the  working  of  the  work-
 ing  of  the  above  Company
 [Placed  in  Library,  See  No.
 LT-591/62].

 (ii)  (aj)  Annual  Report  of  the  In-
 dian  Drugs  and  Pharmaceuti-
 cals  Limited,  New  Delhi,  along
 with  the  Audited  Accounts
 2nd  comments  of  the  Comp-
 troller  and  Auditor  General
 thereon  under  sub-section  (1)

 of  section  619A  of  the  Com-
 Panies  Act,  1956.

 (b)  Review  by  the  Government  on
 the  working  of  the  above
 Company.  [Placed  in  Library.
 See  No.  LT-592/62].

 (iii)  (a)  Annual  Report  of  the
 National  Industrial  Develop-
 ment  Corporation  Limited,
 New  Delhi,  for  the  year  1961-
 62,  along  with  the  Audited
 Accounts  and  the  comments
 of  the  Comptroller  and  Audi-
 tor  General  thereon,  under
 sub-section  (1)  of  section  619A
 of  the  Companies  Act,  1956.

 (b)  Review  by  the  Governmen:
 on  the  working  of  the  above
 Corporation,  [Placed  in  Lib-
 rary.  See  No,  LT-598/62].


